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Filling up of posts of OBC Directors in public sector banks

T#130. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of FINANCE
be pleased to state:

(a) the total number of posts of Directors in the public sector banks;
(by whether the OBC quota has been fulfilled for these posts;

(¢) 1l so, the details thereof, and

(dy 1l not, the reasons therefor?

THE MINISTER OF FINANCE (SHRI ARUN JAITLEY): (a) At present, 385
posts of Directors are on the Boards of Public Sector Banks.

(b) to (d) Directors are appointed/elected/mnominated under Section 9 of Banking
Companies (Acquisition and Transfer of Undertakings) Act, 1970/1980, and there is no
provision for OBC/other quota. ACC guidelines for nomination/selection of Directors on

the Boards of Public Sector Banks also do not provide for any such quota.
Transgression of Indian territory by China

T#131. DR. ANIL KUMAR SAHANI: Will the Minister of DEFENCE be pleased

to state:

(a) whether it 1s a fact that China has transgressed Pangong Tso Lake in Ladakh

area of Indian border;
(b)y if so, the details thereof, and
(c) the steps being taken by Government to check it?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) to (¢) There
1s no commonly delineated Line of Actual Control (LAC) between India and China.
There are areas along the border where India and China have differing perception of
LAC. Transgressions occur on account of both sides undertaking patrolling upto their
perception of the LAC. Due to such difference of perceptions, transgressions have also

occurred in the general area of Pangong Tso Lake.

Government regularly takes up any violation along the LAC with the Chinese side

through established mechanisms including border personnel meetings, flag meetings and

TOriginal notice of the question was received in Hindi.



